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although they have been classi-
fied as Essentially Intermittent under
the extent rules. This arrangement
will Cease to exist as necessary orders
have already been issued that the
Railway Protection Force should take
over the entir™ work of watchkeeping
in the Delhi-Kishanganj Accounts
office soon. !

Admission to undergraduate and post
Graduate Medical Courses

2714. SHRI N. E. HORO : WIll
the Minister of HEALTH AND
FAMILY WELFARL be pleased to
state :

(a) whether it is a fact that some
recommendations have been made by
“the Joint Conference of the Central
Councils of Health and Family
Welfare regarding the reorgani??ation
of admissions to undergraduate and
post graduate medical courses; and

(b)

THE MINISTER OF STATE IN
THE MINISTRY OF HEALIH
AND FAMILY WELFARE (SHRI
NIHAR RANJAN LASKAR):

(a) and (b): While considering the
draft National Medical and Health
Education Policy, the 7th Joint Con>
fercnce of the Central Council for
Health and Central Family Welfare
Council, held in June, 1981, recom-
mended a review of the criteria for
admissions to the under-graduate
courses so that a suitable number
of seats in each medical college
are filled up on an all India basis.

if so, the details thereof ?
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Opening of Training Institute for
disabled in Andhra Pradesh

2716. SHRI SUBHASI/CHAN-
DRA BOSE ALLURI: Will the
Minister of EDUCATION AND
SOCIAL WELFARE be pleased to
state :

(a) whether Government have
any plan for setting up any training
institute for disabled persons in diffe-
rent parts of the country to mark
celebration of the International Year
of the Disabled; and

(b) ifso, the details thereof and
whether any “suchr institute will be
located in Andhra Pradesh?





